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Shri Jafjtran B ub: The report was 
received ftunetime in May this year. 
It has recommended the rationalisa­
tion of the whole freight structure. 
The issue is a complicated one and 
requires to be examined from all 
aspects. That is why it is taking time. 
We hope to finalise it in the next two 
months.

Shri T. B. Vittal Bao: The hon.
Minister has stated that it will be 
finalized within two months. Since the 
framing of the budget for the year
1958-59 will be taken up within a 
month or two, I want to know whe­
ther the recommendations of the 
Freight Structure Enquiry Committee 
will be enforced during 1958-59.

Shri Jagjivan Ram: If we are able 
to finalize it at a stage where it will 
be possible to have this forecast of the 
income from the revised freights, we 
will include that in the budget Other­
wise, it will have to be done at a sub­
sequent stage

Shri T. B. Vittal Rao: May I know 
whether it is a fact that it is being 
examined by a sub-committee in the 
Railway Board?

Shri Jagjivan Ram: It is not being 
examined by a sub-committee. It is 
toeing examined bjf'the officers of the 
Board

Noori Sugar Mills, Bhatni

.ic c b  /  Shri Bibhuti Mlshra: 
\Shrl K. N. Pandey:

Will the Minister of Food and Agri­
culture be pleased to state;

(a) whether any application, direct 
or through Government of Uttar 
Pradesh has been received for the ap­
pointment of an Authorised Control­
ler by the auction purchaser of Noori 
Sugar Works, Bhatni, Deoria, U.P.;

(b) if so, the action taken thereon;
(c) whether it is a fact that some 

of the sugar factories which had been 
taking sugarcane of Bhatni area have 
refused to take any cane of that area

in 1957-58 season causing much incon­
venience and loss to cane grower* and
Government; and

(d) if so, what steps have been 
taken so far or proposed to be taken 
for the disposal of the cane of that 
area?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
(a) Yes, Sir.

(b) The case is under examination.
(c) and (d ). Two of the sugar fac­

tories to which the cane grown in the 
Zone of Bhatni factory was being 
allotted in previous seasons, are reluc­
tant to take such cane during 1957-58 
season. This would, however, not cause 
any inconvenience or loss to cane 
growers as the State Government pro­
pose to re-allot such cane to other 
neighbouring factories, if it is not 
found feasible to bring the Bhatni fac­
tory into production.
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Rice Mills in Andhn
*1669. Shri Najl Reddy: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) the number of rice mills in 
Andhra Pradesh that have been 
served with notices to declare their 
stocks,. District-wise; and

(b) the rates at which Government 
have purchased rice m Andhra?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
(a) 344 altogether in the three dis­
trict'; of Krishna, East Godavari and 
West Godavari

<b) The rates ra ^ e  from Rs 17 to 
Rs. 19/12/2 per maund bagged rice ex- 
mill

Shri N'agi Reddy: May I know the 
difference between the price at the 
time of the procurement and the price 
at the time of the harvest?

Shri M. V. Krishnappa: The price
today is about eight annas or one rupee 
less than what it was three months 
ago, i , e , at the time of the harvest 
The price was about Rs. 18-8-0 to 
Rs 19.

Shri Nagi Reddy: That is not less. 
The price that Government is now 
paying is a little more than what it 
was at the time of the harvest.

Shri M. V. Krishnappa: That is so. 
At the time of the harvest the price 
was very high Today we are able 
to procure it at a lower -price.




